
O.A.  No. 25601 2008 

Order dated: 1L07,2008 

C OR AM: 
HonbleMr JusticeKihankappan \d1ember,J) 
fbi kie Mr. 	. 	rt, kcmbcr (A) 

11w apphcan 	i-'-. us prayer lo have a 

direction to the Chief Post Master General, Orissa Circle. 

Bhubaneswar to dispose of his review petition annexed as 

Annexure..A}5 and A16. 

Considering the contentions raised in the O.A. 

and jw'the circumstances under which the prayer is now 

made, we are of the view that the (i)A., itseiL can bc 

disposed of at this admission st.ag.e without notice to the 

other side by directing the Chief Post Master General 

iespondent No. I to consider and 	f' Annc::uc- AJ 
cicc 

and A16 as 	 Possih1e)t&4) 	on 

date of receipt of this order. TAIS order is without 

considering any of the merits of the contentions raised in the 

O.A. Ordered accordingly. 

A copy of this order may be served on the !irs 

Respondents through the counsel Mr. S.B J 	p cna apearing tbr 

the Respondents. 

i LNiBh'.R(J) 


